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13.18 brs.
ESTIMATES COMMITTEE
Hundred and Thirteen Report

SHRI THIRUMALA RAO (Kakinada) :
Sir, T beg to present the Hundred and
Thirteen Report of the Estimates Commiitee
regarding action taken by Government on
thc recommendations containcd in  their
Fifty-Third Report on the crstwhile Ministry
of Educa‘ion (now Ministry of Education
and Youth Services)--Indian School of
International Studies, New Delhi.

SHRI NATH PAl (Rejapur) : 1 did
not get a reply regarding my Calling-Atten-
tion Motion  The Governor of West Bengal
has written to the wvarious parties asking
them to show cause why another Gowvern-
ment should not be formed, “why did you
not supqort the Government™ and all that.
He has absolutely mo power and this is a
very serious constitutional matter. The
Governvy 15 acling  wirra vires ©f the
Constitution.

MR. SPEAKER : 1 am secing that.

SHR1 NATH PAl : Under what autho-

rity the Govern.r wrote that letter, 1 would
Hke 1o know.

MR, SPEAKFR : T got it very late.
1 could not see that when I was coming
here.

=it wy foml (§77) @ segw wERT,
... (TEw).

SHR1 MANUBHAI PATEHL (Dabboi) :
The hon. Member, Shri Kashinath Pandey
has been assaulted and we wanted some
information on that.

MR. SPEAKER : [ am sending that to
the Home Minister. ([arerruprion) About
Shri Kashinath Pandey. 1 am sending it to
the Home Mibister and I will let you know.
(Imrerruption)

SHRI JYOTIRMOY BASU (Diamond
Hatbour) :  The traonsport system in Delhi
has ¢ me to a standstill. The Taxis and
sopoters are on sirike ; Members could pot
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come to the House: it is a very serious
matter.

Wt wy fomd : semw wREw,. ..
(wgum). ..

SHRI JYOTIRMOY BASU : Because
of the strike, we cannot move and come to

the House (far.rruption) For the past
two days, we are without any transpor'.

st gew W wEE@  (IsdA)
e W oA guT L. (seam)...

weaw wgtaw ;o @y fawa S, s
FreT 41 TE & )

sty fomd : AT aTrgar £
(vgasm)...

SHRI RAM KISHAN GUPTA (Hissar):
I have given notice aboui the serious matter
and 1 requesicd my Calling Attention to be
taken up. Shri Jagjiwan Ram has staved
in Raj Bhavan and he is doing so many

things. I requested that my Calling Atten-
tion must be admitted.

13.19 hrs.
MATTER UNDER RULEFE 377
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st 7y el (g¢) © sreaet wE)ag,
FA FAAT & grOr ATEEfET & art §
form maY ifer 1 Se@r & 7§ § e
TN N R 9T FEET AEATE A...
(swwema). ..

AN HON, MEMBER :
after lunch hour.

st wy fowd: arar wfm #x
&for o1 gR awr afaw

MR. SPEAKER : About the point

mentioned by jou, Shri Shiva Chandra Jha

we should postpone it after the lunch. 1
enquired about your question, Mr. Madhu

1t can be raised



